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Notlf,cstlon

SubJect Notlf,cetlon of Authorised Oflcer under: Sectlon 47 (5) of FSS Act 2006 end Reguleflon
f3 fl) of 3'SS Smpofis) Regulatlons,Z0lT-reg.

In supersession to the prwious ordss issued regarding aotification of the Atrthsised Ofricers

at the following locrtiou the Competent Authsity hereby notifieg the following FSSAI offrcials as

Authorised Offrcers in line with the provisions contained in Sectiou 47 (5) of FSS Act" 2006 asd

Regulation 13 (l) of FSS (hports) Regulations, 2Ol7 for imported food clearance at food inPort entry

points mentioned below:

s.

I"
Namr of
Authortsed
OItrcer

Llnk Officer Location Point of Ently Port
Code

I Shri Kurnaresan
Chandrashekar. Af)

Ms. K- N.
Dhanya, DD

Corclrin Sez Cochin Specid
Economic Zone

INCOK6

Custom House Cochin INCOKI

ACC Cochin INCOK4

2 Dr. M. Kannan, JD Shri S.

Pandiyaraja. JD
Tuticorin CustomHouse Tuticorin INTLITl

ICD Tuticorin INTUT6

3 Shri S. Pandiyaraj4
JD

Dr. M. Kannarl
JD

Chennai Custo'm House Chennai INMAAl

Kattupalli port INKATl

IfteetratedChennai
Business Park (India)
Private Limited
(rcBPPL) -SEZ

INAIPS

NDR SEZ INNPK6

SEZ Sri City INTAS6

Sez J.Matadee Chennai
Free Trade Zone

INCJJ6

Sez Pearl City Food Port
Sez (CCCL lnftastructure
limited)

INTNC6

SEZ CCL Products(India
Limited)

INSPC6

ACC Ch€onai INlvLrL{4

ICD Concor Tondiapet INTVT6

ICD Inrngattukottai- INILP6



Chennai

Enuore SEA(I{amrajar
port)

INENRI

4 Smt K.N. Dhanya,
DD

Shri
Nagmdrarath
C, AD

Hydoabad
and
Visalfiapatna
m

Hyderabad airport INHYD4

ICD Hyderabad INSNF6

Vishalfiapatram
International Arport

INVTZ4

Vishalfiryatram Sea INVTZI

Ga4gavararn Port-Vp INGGVI

SEZ Vishaktapatmm INVTZ5

SEZ RamkyPharma City
India Ltd.

INAKR6

SEZ Dr. Reddy Lab INVZR6

5 Shri Nagendranath
C. AD

shi
Kumaresan
Chandrashetor,
AD

\{angalore
aod
Bangalore

AirportBanglore INBLR4

ICD Banglore INWFD6

ICD Hosur INHSU6

ACC }vlangdore

International Ahport"
INDG4

NewManglore Sea Port INNMLI

SEZMmgdore INMAQ6

SEZ KIADB Mangalore INMQK6

6 Smt.Sukanya
podt4ialq AD

Sh. Sukant
Chaudhary,DD

Ahrnedabad,
Kandla and
Mundra

Ahmedabad Air Cargo
Complex

INAMD4

ICD Sabarmati INSBI6

ICD Thar DryPort INSAU6

Kaudla Seaport IND(YI

Kandla SEZ INKDL6

Mundra Seaport INMT'N1

OldMun&as€aport INOMUl

SEZ Adad Mundra pmt INAJM6

7 Dr. Kamna Dhale,
AD

Shri Rajesh
Dagare" DD

JN Port- II
andMulund

JNCHMava Seva INNSAl

SEZ Arshiya Ltd-
Mumbai INPNV5

JNPT.SEZ INPJN6

ICD Mulund INMUL6



Shri Rajesh
Dagarg DD

Dr. Karua
Dhale, AD

t\1ts Jitha K.K. , JD Dr. Karuna
Dhale, AD

Mumbai Sea
Port,
Mumbai Air
cargo

Mumbai Seaport

2. This Order will be elfective with inmediate effect.

CEO, FSSAI

To:- (For informatiou and necessary action)
The Diracttr Geusal" DGFT
Joint Secretary CBIC
Additional Directm Geoeral (Syseems) al&it-tfiari@icegategov.in for infumation and nedfirtr
action
The Ad&limal Director General, Risk Manageoamt Division, cBIC
Directo(Custo,ms), CBIC
Commissioner (Shgle window pnoject, CBIC)
All regionat Directors, FSSAI for Compliance.

l.
2.
3.

4.
5.

6.
7.

Copyto:-
l. Exectrtive Direcror (IIR), FSSAI
2. Executive Director(Regulatory compliance, ficD. Regional office), FssAI3. CITO, FSSAI-HQ (For uploarting on rhe FSSAI Website)


